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I.A No.31 (Application for extension of tine)
Date : 04/04/2016 This petition was called on for hearing today.
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Reason:
State of H. P. M. Suryanarayana Si ngh, Sr.AAG

Ms. Pragati Neekhra, Adv.
Edwar d Bel ho, Adv.
K. Enatoli Sema, Adv.
Amt Kunmar Singh, Adv.
K. Lui kang M chael, Adv.

State of Nagal and

SSFS

UPON hearing the counsel the Court nmade the follow ng
ORDER

I.A No. 29

Per mi ssi on to file the i mpl eadnent application is
gr ant ed.

The application for inpleadnent is allowed.



I.A No.30
The tine for inplenentation of the High Security Nunber

Plates in the State of Telangana is extended till 31st August,
2016.
I.A No.31
The time for i mpl ement ati on of t he Hi gh Security

Regi stration Plates in the State of Andhra Pradesh is extended
till 31st August, 2016.
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